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Scheme to register complaints of consumers

2031. SHRI KRISHAN PRATAP 
SINGH : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to 
state :

(a) whether Government have chalked 
out any seheme to register the complaints 
of consumers and to take action thereon ;

(b) if so, the details thereof ; and

(c) the names of the State in which 
such cells are proposed to be opened ?

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH) : (a) to (c). An OiScer in
the Union Department of Civil Supplies 
has been nominated as Public Grievances 
Officer to receive complaints relating to 
Public Distribution System from ihe 
public. The complaints received by this 
Officer are examined in consultation with 
the States/Union Territories and concerned 
Ministries/Departments'Organisations of 
the Central Government and immediate 
remedial action is taken by the concerned 
agencies. The need for establishing 
similar public Grievances Cells at State 
and District Levels was emphasised at 
the last meeting of the Advisory Council 
on Public Distribution System held in 
New Delhi on 29th and 30th 
March, 1985.

Homeless Persons in Rural, Urban and 
Hiil Areas

vide houses to them and the contribution 
made by Central Government, State Go-
vernments, private sector and the inler- 
natioDal agencies for its implementation 
and the time by which it is scheduled to 
be completed;

(c) the targets fixed for the 
1985-86 in the above context; and

year

(d) the number of additional houses 
in respcct of which need arose during the 
last three years, year-wise and the number 
of houses allotted during this period ?

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHA FOO R):
(a) A statement showing the houseless 
population according to 1981 census is 
attached.

(b) Housing is a State subject. There 
is no Central scheme for providing houses 
to the homeless. The schemes in opera-
tion in the Staie sector for the purpose 
are : —

(i) allotment of rural house sites and 
provision of construction assis-
tance for which the 6th Plan 
provision was Rs. 353,50 crores 
and

(ii) construction of houses for econo-
mically Weaker sections of the 
society in urban areas with the 
6th Plan provision of Rs. 485 
crores. There is no exclusive 
scheme of housing the homeless 
funded by the International 
agencies.

2032. SHRI C. JANGA REDDY : 
DR. A.K. PATEL :

(c) The plan for 1985-86 is yet to be 
finalised.

Will the Minister of WORKS AND 
HOUSING be pleased to lay a statement 
showing :

(a) the State.wise number of home-
less persons in rural, urban and hill areas 
in the country at present;

(b) the details of the scheme to pro-

(d) As per the estimates prepared by 
NBO, the housing short-age during the 
last three years was as follows ; —

1981-82
1982-83
1983-84

(in millions) 
22.00 
22.90 
23.80
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